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IN1'RODVCJ1ON 
I, the Chairman, Committee on Public Undcrtaldnp havin, been IUthoriaDd by the 

Committee to submit the Report on their behalf, present this-Ninth R,eportonAction 
Taken by the Government on the recommendations contained in the Thirty-Second 
Report (14th Lok Sabha) on OU and Natural au CorporIIion Lbnitld-Lola ... to 
Sale of Crude Contalnin, Buil: Sedimenu and Water Content above the nom ....... 
on Para 14.7.1 of the Report on Union Government (Commercial) otthe caAG oflndia 
No. II CA 2001. 

2. The Thirty-MCOnd Report of the Committee on Public Undenlklnp (2001-2009) 
wu presented to Lok Sabha on 16th December, 2001. Action TIkIn Ilepliel of Ibe 
Government to the ncommendationl contained in the Ileport duly ... by (;AAO 
wore received on 4th June, 2010. The Committee on Public Uncle" .. " .... QOftIidertcI 
and adopted thillleport at their Ilttlna held on 11th june, 2010. The Minutes 0' .... 
littina are ,iven in Appeadlx-I. 

3. An In&lysis of the action raken by the Government on the reoornmencIIdou 
contained In the Seventh Report of the Committee i. ,Iven in A ...... lI·1L 

NEW DELHI; 
II J.,III. 20 I 0 
21 ./yQislha. 1932 (Saka) 

(v) 

V. KlSHORECHANDRA S. DEO, 
CIttI ..... 

Co"",,*'- 011 Pllblk U,.."...". 



REPORT 

This report of the Committee dells with the action taken by the Government on the 
recommendations contained in the Thirty-second Repon (Fourteenth Lok Sabba) of 
the Committee on Public Undertakinls which wu presented to Lok Sabha on 
16,\2.2008. 

Action taken noles have been received from the Government in respect of the 
recommendations contained in the repon. The repon had two recommendations both 
of which have been addressed by the Government in their Ktion taken notes. However, 
CclAG have observed that some of the claims of the Government in their action taken 
notes are yet to be accomplished. The Ministry have allO convnenled on these remarks 
of the ClAU The Comments of the Committee after careful consideration of the 
comments of the Ministry on the remarks of the C&AG, are presented in thil report. 

In the original report, the Committee had observed and recommended on two aspeds 
U liven below: 

Reeommendltion No. I 

Delay in FaciUty Uppadt 
The Committee note that after dismantling of the Administered Price Mechanism 

(APM) with effect from 1 st April, 2002, the Oil and Natural Gas Corporation Limited 
(ONGC) entered into I M~orandum of Understanding (MoU) with Indian Oil 
Corporation Limited (IOCL) in February, 2003 for sale of crude oil valid for April. 2002 
to March, 2004. The MoU stipulated that the sale price was subject to discounts 'at 
slab rates if the crude oil supplied by ONGC con~ned basic sediments and water 
(BSW) above 0.2 per cent by volume. In this regard, the CO:'1mittee note that prior to 
the signing of this MoU, the ONGC had infrastructure facilities to contain BSW content 
only to 1 per cent per unit volume. The contention of the Audit is that thouah the said 
MoV required BSW content less than 0.2% for realizing full sale price, the ONGC tailed 
to limely upgrade its facilities to meet this requirement leading to supplies ofcrudo oil 
to IOCl exceeding the benchmark of 0.2% thereby resulting in a loss of revenue of 
Rs. 96.96 Crorc to ONGC by way of discounts to IOCLdwingApril, 2004 to October, 2007. 

As per the jUltification put forth by the ONGC, the Committee note that Company 
initiated the action immediately after signing the MoV to achieve the stipulated BSW 
nornlS for realizing the full price of the crude. The Committee have been informed that 
efforts have continuously been made by the company to upgrade their desalting. 
tiltering and tanking facilities to achieve the international norm orO.2 per cent BSW 
content in the crude oil. In this regard, the Committee further nole that IS per the latest 
position, the BSW level in the other assets of the company barrinlAssam have largely 
been contained to 0.2 per cent and below. As regards the tinancialloss incurred by the 
Company because of discounts given to IOCl ('.l a~count of supplying crude with 



JUper-BSW coatent, the Co~ has tried to justify the same by terming it as a 
nodonaIloa only. Acc:ordina tGthe Company representatives during their deposition 
before 1be ComnriUee, by offering such discounts the Company wu able to bargain 
and .. internaIioaaI pvity price for the erucle which was much higher than the crude 
oil price under the APM naime. Thus, it turned out to be a profitable proposition for 
ONGC 1D lliow dilc:cxPO partiCularly in view of the filet that upgradation or creation of 
~ kilitiel for bringIna down the BSW are long drawn procCS8CS integrated 
willa .-.y other ..... flcilities involving huge investments. 

AIer CIIdd CODIidcntion of the Audit objections and the justification furnished 
~ lie ea..,-.y, the Cemmittee while giving some weightage to macro economic 
ctW ..... Mi_ Idopted by the Company, feel that despite claiming to have taken ..,. • ...,..1heir llcilities for reducing the presence of basic sediments and water 
1O .... 0.2 per ceat, ONGC has not made adequate and timt:ly efforts. This is evident 
... tile filet thIt now ewn after a lapse of 5 years from the date of signing lbe MoV .. ,....,,~.IOIIIC ofebe tXilmes orebe Company have yet to a<:hieve the desired 
i I _I wi ..... BSW c:oatent. The Committee are of the opinion that having 
QJI!i iDed. II ... to the 1Uk of auaining a BSW level of 0.2 per cent, and that 
.... tile .... -. ONGC could have Kccd more promptly in upgrading their 
...... ___ 1Iipu1lled quality ofaude oil The Committee, therefore. recommend 
.... 1be Ca ; J' IbouId enhance their efforts to achieve the desired BSW level 
......" __ lID its IISIetI within the shortest possible duration and apprise the 

. Commiaee ""the pI'OIl'OII made . 

..,oftbeGovemment 

ONGC ha initiated various efforts on reducing BS&W of crude oil as listed in 
.. , •• -1_ bed 1Ierewith. As a result, BS4lW of crude oil from all Assets ofONOC 
t..e .......... clown coasiderablyas seen in Annexure-II attached herewith. 
HoweWiy A-.n at SouIh Oujarat fields being very old, water cut in the produced 
wdJ fluids at .... ficldshave gone up substantially which is of the order of75"1o. 

MIIjGr ... , iDa ", proecII fJcilities at Assam Asset is being carried out as a part 
., .. ~. .... Project (ARP)". Jobs under ARP have already been awarded in 
~~.1iIIce IIIe JJIOject encompasses many aspects offield development, these 
,... lie apeded to be completed by 20 J 3. Similar efforts are being made to bring 
... BSaW ofSoath .Gujarat crude. 



ANNUUREI 

AIHt-wile Detalll or Facili.,. Vppade forCoatroleflLVrW .. Cnde OJ 

51. A.NtlBa.ia Facilitl •• 1IIIIIUod Facililies PlIDIIIdIU .... ...... 
No. Im21cAtntltio8 

I. Ahllledabld COllllf1lClio. of oae (Stlt) Ce.-iui ..... 
A •• el 30000 W' Cn. SIO,.,c .. 16.S.1IOI 

Tut I' Haw .... 
Oe.elter 

COJIIllUClioa or oac (6111) A ...... 10 MI. 
30000 M3 Crude Storl,e Iridic 6; a.., 
Tlnke' Nlw",. Dc.llter !Iulil, Kolkall 
PII.' (HOI.: 2.6.200', 

EDC: Stp. 09, 
Additioul 3 Dc.IUia, A.-... lIed 10 W. 
VellCl, ., N ........ Sai ..... 
Deliller PlI.t E •• i .... 'i .. 

NOA: 14.2.2001, 
EDC: 14.1." 

IlIItlllltiOli or 27 Tube Awlldcd 10 MI. 
8_1 .. II Na ..... Bl s.p.eltl 
Deaaller (3 .... Jt 9 .... )lOA: 4.6.la, 
tacll) EIX: .0.. tRia eo..,. .... J .. ., lilt, ...... .. ,I" 1_ 

J"'03.~."" 
tail ...... ., 
-AIi·lMt 

1. Mellll •• T .. o 10000 W' Tub 
Asset comaiuiottcd in May 07 

ODC 10000 M' ... t 
cOlDml •• iOlled in NOY. 07 

CoMbuctioa of ro. 10000 Co... fKilitiel 
M' lIab "I.ned •• _ ......... 
Mill •• ". ctF·Ullder ·DuabIr ...... 
Icaderin, proc ... 

3, Antlnh'-II 
A'Ht 
CPF Olndlw Three Heater Tr .... ,. 

illl,lIl.d i. Nov. 01 
To replace Ga, fired .... tor LOI ,.aoM oa 
by •• eam htlter MI.,.. ....... 

EDC: •• 07 •• 

Two .ddilion.1 WI •• uta 
of 5000 W' UGh pluaed 

eTF Two Heater Treal.n 
Anldnhwlr co.mi •• iollod 

." 
005 Padr. Centralized 1re ...... 

facility pl.alld aear 
'ldralDabka to trill eNde 
ftom A ......... ud CIaIIIy 
"Alilt 

h 

3 



81. AlSetIBuie Facililies lallalled 
No. 

4. A ..... AI.el ReVIlII,i., or 32 He.ter 
Tre •• ers or L.tw. and 
l ....... ·.fieWt cOIIIpltlCd 

5. 

6. 

lorb.1 BIle SccOlld _.11 ..... er IrClltr 
co •• illiol,d al OOS-II 
Xllor'aul TIIird IIcaier 
trCllU i .. lalled al GOS 
80rlloll. hi-lioue 
recircal'lioa procelli .. 
ayalem cre.ltd It GaS 
80rllolla 

..... bai 
H'", Allel 
NQO 
Complu 

ICP 
Complu 

Cr .. Oil Hcater E 750 
upstr.UI or au'a' ,ut 
V 730 replaced ia 2007 

Two crude oil .... m 
repltctd ill J .... IIId Aua. 
2006. 
Tft well ft!lid .. 10,. 
replecu II April 
ud M.y 2007 

Facililics PllnncdlUadcr 
I.ple men'aI iOIl 

U"radl1ioll or proc"a 
feciliti .. pla.1Id II • part 
of OItIOina • AIIIIII ReM'" 
Projecl· (AlP). EOC of 
ARP: 2013 

Two lIew ,rollp ,.IhI,il, 
It .. io.. under CO"InlCliol 
in lud,...,., Field 

Inst.II.lion of heller 
'rcaler It OGS-I Kllor ... 1 
Demulsified Injcclioa 
Pump •• 1 KlIora,,, OOS-I 
.ad II 

HOI oil .y.lem rcvampi., 
1 .... II.Iiol of three p ..... 
S.parator lAd lur,. lIat 10 
IIaneIle add'Ii .. 1 well n.ld 
of 60000 BL'D bei .. 
crelled •• NQO Crude oil 
hUler E 760 up.ucam 

of .ar,c ••• k V 740 bein, 
re,laced ia NQRC , ..... I. 

Action 'alttn 10 improve 
heatil, .Mei.ncy of w.1I 
n.id Mllerl. AClio.a lat.1 
to line lIP OM traiII ill .... izId 

Rem.rb 

P'tlelll faeitih .. .rt very 0111 ,lid 
wer. d.al,ncd Ie 
budle IInimum 
of 50% Wiler 
coltenl in 
prod .. d crude 011. 
How.ver, wiler 
coalc.I hi. riae. '0 71% i. L.t,.. 
Field aDd 79% ill 
Rud,. .. ,., Field, 
limllin, efforta In 
redacill, 8SAW. 
EOC: Dec 2009. 

EOC: Dec. 2009 
EOC: 2009 



II. Allea/Ba.in Facilities l"'lalled 
No. 

7. Noelalll l 
Hecrl Asset 

Three "peralors· 
Inlernally clealled in 
April 2006 

Followina revampin, jobs 
eollljllClcd durinl 
eOllllllillioaill, o( MSP 
pll,(orlll in 2005·06. 
• InltallahOll of two we" 

nuicl helters at BHS 
• IllIIaIlatioil of two well 

nuid Klters lion, with 
two inlet separators 

TIIbe bundles of two crude 
oil hellen replaced 
In 2006 

Tube bundle. o( first l1I,c 
well nuld heater on HRO 
upatrcam lepantor replaced 
ia 200e 
Duri .. '2007.oa all .,.raton 
cloa.ed inttr.llly 
De ..... lfled elo.ina tllrou&h 'u injection lrid wa. 
iatrod"ced. 

s 

Facilities Planned/Under 
ImplemCII'llion 

mode (or tIarcc 
IlIIC llpemio. of 
water (rom crude. loll 
awarded 10 add ole 
additio .. 1 'Ia,. of 
leparalion in exi.li .. 
leparatio. lflina 
New procCi. pla"or. 
ICP·R to budle additional 
100000 BLPD Well Fluid 

Action initiated for cleuiq 
well R.id .... *' of SMO 
Havc pllll8l'd 10 clean an 
illllilled well bid .... ten 4 
crude oil .... ten rc,ullrly. 

Recollllllendllion of M/. 
NATCO. dO.lin exp.rt 
obtlined 011 convcnio. o( 
LP ICparalOr to I de, ...... 
vellel and IlIrlc link to 
dehydrator mill filled with 
eleclro.lltic cOiletcer. 

Remarks 

EDC: Dec 2009 

EDC: March 
2011 

U"dcr NHRC 
Project·Beia. 
evaluated 



ApriJ-09 
May-09 
.hmc-09 
lJUN): 

MH: 
SO: 
AD: 

ANNEXURE II 

BSAW(%) 

MH NJ SJ AA AD KCi ClWvery 
0.12 0.01 039 0.78 O.ts O.OS O.OS 
027 0.10 0.40 0.19 0.23 om o.os 
0.20 0.12 038 0.80 0.23 O.OS O.OS 

MumbaiHilh NO: North Gujarat 
South Gujarat AA: Assam Asset 
Assam Arakan Basin 1(i; Krishna Oodavary 

[Minis1ryofPetrolewn &: Natural GasO.M. No. 0-27012l11l008-EO 
dated 3.6.2010] 

RuaUD orOftke orC"AG on tbe reply oftbe Government 

The various facilities planned/under implementation for conb'ol ofBSctW in crude 
oil are yet to be completed. Facilities u and when completed may be intimated to audit. 

Co.ments ortbe Ministry on the remarks ofOme. ofC"AG 

StatuI ofthe various faelUties planned for control of Basic Sediments IDd Wlter 
(BSA W) In crude 011 

Actions taken to upgrade the facilities to contain OS&: W level in various assets of 
ONGC are II follows: 

(I) MUIIIbIt 

The status OfactioM takenlbeing taken for facilities up gradation in Mumbai High 
Asset, Neelam &: HeeraAsset and Uran Plant to reduce/control (jS&W is II below: 

A.OFFSHORl 

(I) MUlDbal Hlab Aaet 

At all the process complexes, the crude oil is 1rOIted with suitable dOilies of 
normal demulsifierllow temperature demulsifacr to bring down the emulsified water 
content in the vicinity IPprox. I % in the dispatched crude &om oftihore. 

• Silicon base low tempmrure demulsifier is being used regularly .1CP Iftd NQO 
(in low temperature Jeparator and the results are exceUeat: Material it under 
procurement for further period of one year. ' 

.' I,n the e.lier ,'obal tender for low tanpei ature demulslfler, the m...taI reoelwd 
from various wndors conformed to specification in lab test but in ICtuaI field 
trial all the products pMtly failed to meet the performance criteria. Simuhlaeowly 
efforts are beu.1DNie throup UD by ROt, Panvol end vtndon to ftIrther 
improve/develop low temperature domulslfaer for rep .. use. 

, 
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NQCCompiu 

• Crude oil heater E-"0 upstream o(surge tank v-730 and crude oil heater £..760 
upstream of lUfF tank V· 740 have been replaced with new ones. These crude oil 
heaters will be made operational after revamp ins of hot oil system bein, executed 
under NQ reconstruction project Phase-I. Expected Date ofCompldion (EDC) 
for revamping ofhat oil system is September, 20 I O. After commlssionin. ofhot 
oil system, temperature of crude oil heaten can be maintained resultina in 
improved separation in surge tanks. 

• Under NQD Enhancement Project new process facility consisting of three phase 
separaton and surge tank is being created at NQD. Th~ project is under execution 
and EDC is May, 20 I O. 

ICPComplel 

• Exchanges were cleaned and put in use. Five more exchangers have become due 
for cleanin, and have been sent to Nhava. The job has been awarded and the 
EDC of clean ina of exchangers is July, 2010. 

• All the three surge tanks are in line to drain maximum water. 
• Enhanced Liquid Handlin, Capacity Project of ICP Complex is under 

commissioning sta,e and likely to be commissioned by May/June. 20 I O. 
8HSCompiel 

Exchangers have been cleaned. 
SHPComplex. 

The cleaning of well fluid heater of SHG is yet to be taken up due to congestion at 
the platform. It is not possible to take out the exchanger and has to be cleaned in situ. 
A suitable aaency is being fmned up to take up the job. 

(2) Neel.m " Heen Asset 
Neelam Heen Reconstruction Project: 

Recommendations of the adequacy study ofHeera Process system vis-o-vis future 
production profile carried out by IOGPT in 2007-08 for de-bonlenecking to improve 
processing and the recommendations of domain expert Mis NATCO to improve the 
quaJityofCrude Oil export from Heera being implemented in the ongoing NHRC Project 
at Heera. The actions implemented/under implementations are: 

• Increase in Nozzle size of gas lines ofHRG-HP-A & B Separaton (Completed). 
• Increase in weir heights of all HP separators (Completed). 
• Two new redesigned well fluid heaters installation in progress. 
• Intemallnstrumentation and Piping o(al1 the vessels in the oil and gas separation 

system being upgraded. 
• Conversion of LP Separator to de-gasser Vessel in pro,ress. 
• Conversion of Surge tank to electrostatic dehydrator is beilll taken up in the 

NHRC Project to achieve 0.5% BSW. 



• 
Low Teatperature DemuWfler: 

• Successf\al field .... in conducted with MIs Dow Cominalow temperature silicone 
bued dcmulsifter namely DM·S to solve the emulsion problem ofHeera field. 

• Successful field trial conducted with MIs Momontive. USA low tempefJture 
lilicone based demulsifter namely Silbreak·322 in Heera field on the basis ofR.Ol 
results after conduetina lab performance analysis of various low temperature 
clemulsifier includinl silicone based demulsifier. 

B. URAN PlANT 
The status of facilities uHradation Is as below: 

S1.No. Topic 
1. Replacement of 

vessels lad 
exchan .... IU1d 
insealli", he water 
knock out drum (at 
the inlet ofCSU) 

2. Online monitoring 

3. Additional tank 

Status 

EOI floated on Auaust, 2009 through ONGC site. In 
response. , vendors participated in the EOI meet held 
on lS-16 September. 2009. Scope of work finalized and 
budptary quotes beinlsought. Out of 1 S exchllllon 
3 nos. of exchanaen are under procurement. (lOJ 
placed with MIs Hindustan Door·Oliver on 
28th October. 20(9). Expected delivery by October, 20 I O. 
For rest of 12 exchanlers. 100PT is studying (or the 
latest technololl)', use of tube/wire inserts which will 
increase the turbulence and reduces foulina. Expected 
repon by end of April. 2010 but study by IOOPT 
completed &: report submitted on March, 20 I 0 with 
recommendation. Case being initiated for 
implementation. 
Enterprise wise SCADA system pertaining to Uran and 
Trombay Asset are installed at Uran Plant Trombay 
Terminal, and Custody Transfer Metering Stations at 
HPeL, BPCl, Jawahar Deep and JNPT. The Tags 
pertaining to Uran Plant which are interfaced with 
SCADA system have been identified by Uran Process 
persons with approval of competent authority of Uran 
Plant. On 2nd March. 20 I 0, Real time flow, pressure, 
temperature data ofBPCl, Flow data of Jawahar Deep. 
MUT line receive data, Pump dispatch data ofUran and 
Gas flow clara ofTrombay were witness by audit team at 
sCADAHML 

Proposal of additional 60000 mJ capacity ofstorap tank 
was dropped due to non·availability of land. Dim:wr 
(Oftihore) has made a high level Committee to check 
the feasibility of outsourcing JOT ,infrastructure and 
enerl)' services nearby Uran having land and other 
tanking facilities and required infrastructure. Committee 
will submit its report shortly. 
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(It) M.hanl ~.It 
M.hunl Aillt II maklnl continuoul effor', to reduce the as&W cont.nt in Oil 

dllpatched &om M.hIana Aillt I.,d alwl),' maintained as& W cont.nt around 40/. 
which II well below the d •• lan Inl.t condilion of dealt., plant at NaWipm. 

In a quelt to further reduce the BS4W content In dllpatched 011, Mehana Allot 
hal commlulontd 2 noI. 0' 10.000 m'capaclty tanka at MehAna CTF In May. 2001 and 
Iddltlonlll tank of 10,000 m' capaolty In November, 2007 which hu further reduced 
the BS.t W content to the ranp on to ,,, due to availability of adequa,,"nllnilim. 
tor crud. 011 M.hlena CTP. ' 

The rtadlnp ofBSW conllnt In crudo 011 dllpatched ft'om M.hlanato Nawa"am 
Dtultor plant for the y .... 2009·10 arc u under: 

Month Avera,o BS.tW content In dispatched 
crude 011 (% V N) 

April. 2009 2.3 
May, 2009 2J5 
Junt.2009 12 
July,2009 2.47 
Auau,t, 2009 2J5 
StpIImber.2009 2.65 
0c&0ber.2009 2.74 
November.2OO9 3.22 
Dtctmbtr.2009 3.12 
January. 2010 2.17 
PIbNll)', 2010 2.65 
March. 2010 2.11 

Av .. for PV 2009·10 2.64 

Moreover. con.wotlon of 4 no •. of 10.000 m' tanks I' M.hanl CTP II In proc ... 
It M.huna Alllt to mtIt the conatrllntl ohIO"", faollltill U per Indultr)' practice •• 
which rna)' h.lp In further Improvlna the quality o'Crud. 011 dlapatched &om M.hlana. 
Job hu betn lireld)' Iwardtd for construction of th.1I propolld 4 nOI. of 10.000 m' 
~lIpaclty tanka with scheduled oompletlon b), July. 2012. 

Common tacilltl .. tor BS.tW control before dllpatch to refinery have bltn cr.ltea 
centrally It Navapm Dati .... Plant which II operated by AhmedabadAlHt. 
(UI)AluudabldoWlt 

In order to attain BSAW content I ... than 0.2" varioul .fl'orta WII'I mad. by the 
4 .... In thl .... prd. additional facllltl .. we ... planned It Dtlllttr Plant, Ntvapm. 
Some flcllltl .. have bttn oompllttd and lOme.,. under Impltmlntatlon. 
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Present status of the facilities is as under: 

A. Status or Completed Faellltles:-

• 5th & 6th Crude oil storage tank of 30,000 M' capacity have been commissioned 
on 16.5.2008 & 30.8.2009 respectively. 

• NOA was placed on 4.6.2008 on MIs B.K. Engineering. Bhilai for replacement of 
27 Tube Bundles. Work has completed on 31.1.2009. 

B. Status or Faelllties under Implementation:-

• NOA was placed on 14.2.2008 on MIs Sairama Engineering for additional 3 nos. 
desalting vessels along with reprocessing of crude and associated facilities with 
EOC as 14.2.2010. The facilities have been completed mechanically and 
commisSioning work is in progress. 

(Iv) Ankleshwar AsHt 

(a) Replaced and commissioned gas heaters at CPO Oandhar on 29.12.2009 which 
are in operation. 

(b) Additional wash tanks planned at CPF: 

2 x 5000 m' at Tank Farm area 

1 x 5000 m' at ETP area 

Proposal for the above facilities are under approval. 

(c) Separate scheme for BSclW correction station given to looPT in 2009·10. 
Final report and FR received on 12.4.2010. 

(v) Assam Asset 

Assam 011 fields are one of the oldest fields of the company. The infrastructure 
facilities for crude oil processing developed at that time are over 30 years old and 
nowhere matching with the modern day standards thereby buildin, capability 
constraints in the operation •. Funher, the present facilities were desianed to handle 
maximum of 50 per cent of water content in produced crude oil, whereas the water 
content has risen to as hish as 82 per cent in Lakwa field and 74 per cent in Rudruapr 
field. This further limits our efforts in reducin, the BS&: W. However, continuous efforts 
of the Allet has reduced BS4:W year after year showing nwked decline ofBs.l:W 
trom 1.83 percent in 2002"()3 to 0.73 per cent in 2009·10. 

To continue the on,oing efforts to funher improve crude quality the followin, 
pr~jects have been taken up: 

1. Assam Renewal Project (ARP): The project aima to r~ineer and revamp the 
Surface Facilities, which are more than 30 years old. ONOC Board hu already 
approved the first phase ofinvestment ofRs. 2465.15 Cr. for surface installations 
and associated pipeline network ofLakwa and Lakhmanl fields and Moran CTF 
with completion date of 16.3.2013. The work is under execution and overall 
progress of the project 1.10.97% as on date. 
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Second phase of investment for revamping and renewal of surface facilities at 
Gelekyand Rudrasagar, Borholla and Khoraghat fields is also plann,ed for which 
scope of work has been finalized and cost estimation is under preparation. After 
obtain ins necessary approval, tender will be invited. However implementation 
of this project will take around 4 years. 

2 On new Group Gathering Stations (GGS-2) constructed and inaugurated on 
11th March, 20 lOin Rudrasagar field replacing the existing old GGS. This has 
brought down the BS&W of this GGS to less than or equal to 0.20%. Another 
Group Gathering Stations (GGS-I) is likely to be commissioned by September 
2010. 

3. To achieve crude 011 quality, the Assam Asset has planned to carry out 
replacement of Heating Coils of storage tanks. Contract was awarded on 
I 4th April 2007 for rep1acementjob of crude oil storage tank steam heating coil in 
13 stora8e tanks at CTF Moran and CTF Geleky. Coil has been replaced in one 
tank and job is in progress in two tanks. Completion of this work will be by 
middle 0(2012. 

[Ministry of Petroleum and Natural Gas [O.M. No. 0-27012/112001-EO 
dated 3.6.2010] 

Comments orthe Committee 

Tbe Committee note that the Company have Initiated various measures, thoulh 
late, to brlnl down tbe BS&W content to the required 0.2 percent or less In their 
Crude 011 so as to avoid Ilvlnl dl.counts to the 011 marketlnl companies In ease or 
blaber BS& W content. However. a. rllbtly observed by the Comptroller and Auditor 
General, the Implementation oruPindelimprovement orthe various racilltles, which 
are yet to be completed should have Ionl been completed had adequate and timely steps 
been taken. 

The Committee therelore desire that the Implementation or tbe onlolnl 
Improvements In raclllties to reduce BS&W contents In Crude be expedited further, 
and a status report on the upandadon as well as the amounts Incurred on tbe dlaeounts 
extended on BSAW contents be rurnlsbed. 

Reeommendatlon (SI. No.2) 

Failure to finalize the Crude Oil Sale Agreement (COSA). The Committee note that 
the MoU entered into by ONGC with JOCl was effective for the period April, 2002 to 
March, 2004 and thereafter it was to be replaced by 'crude oil sale agreemenf (COSA) 
which is a guiding document in specifying crude oil price at a allowable limit ofBSW. 
The COSA however could not be signed by the ONGC with the oil marketing Companies 
due to various persisting differences such as-govemment decision on sharing of 
under recoveries of downstream Companies, non-agreement on pricing method 
including quality aspects etc. As a result, the ONGC continued to supply crude oil 
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under the terms pnd condition. ofMoU lianed In 2003 which otherwise stood expired 
in March. 2004. In thll rOiard, the Committee nOle that the Minlst!')' of Petrol tum and 
Nllturlll Oa. on Itl part hal IIdvllOd the ONOC Ind the 011 Marketlna Comp.nl" to 
II"n COSA on mutually alreod commercial termland condition I. The Commlttoe hive 
becn Infonned that prelently the dran I,roement hu been forwarded to the 011 Marketlna 
CompaniOi for neaotiatlon., 

Tho Committee ar. conltraln.d to not. thlt no Iinetre Irrortl hi'" bet" made 
either by thCl company or thl Mlnlltl')' to hi'" the I,rtlm.ftt Ilped, In the opinion of 
tho Committee. Inltoad of blllnlni the 011 PSUI for not reach In, I final a,rttmlnt 
.,Iutulllly. tho Mlnlltl')' ofPotroleum and Naturll Oilihouid ha"e plaYld In letl". Ind 
de<;lli". role to take the matter to a 10aleal conclullon. The Committee therefore 
recommend that the nt,odationl Ihould be taken up In ,ood eamOit and tho pre"llIIn, 
adhocism be brouaht to an end at the .arlleat. 

Reply orthe Government 
ONOC hal be on purlulna COSA dllCulllonl In ,ood earn .. t. S."eral roundl or 

dllcuulonl have bocn held with BPCl. HPCL, 10C and NE reflnerl. Conolullonl of 
COSA II pend ina I. rcflncra Ire leoklnl to rovlle commorcial term. like (i) Revisln, 
benchmark crude and introdueln, dllOountl toward I luaaeatod political premium to 
"dltln, bonc:hmark crud., (II) aplciflo ,.vllion ofb,nchmark crud, for North Oujarat 
Crud" (III) upward reyilion ofBSAW dlecounn, (IY) Introducin, dlecountl to addltonal 
qUill,>, parlmet.", (v) Ib.orption of 51111 Tax on orud. by ONOC etc. which would 
hlv •• pprecllbl.lmpact on ONOC r.v,n, .. ,· 

Dlrecsor l.v.1 m.etln, with 10C on COlA IN held "I'liarly In an dlmpt 10 conclude 
COSA, which WII min)' comm.rcillt.rmi. 

[Mlnllcry ofPotrol.um and Natural 0 .. O.M. No. 0-270121112001-10 
datldJ.6.20tO) 

R.mlrka olOme. olCA"O on the Rlply orth. Governm.nt 
Aa ",ard. thl Il,nlnl of COS A, thouah the Com pan)' h.ld mlttln,l with 10C, the 

IIIU. remllnl co bl ,.,oly.d, Further pro,roll may be I.nllmatocl to ludlt. 
Commlntt oUh. Mlnl.try on the rtmarkl orom .. otCaAG 

StatUI orCOSA with th. 011 Mark.tln, Companlllll,l",n below: 
(I) With the obJect Iv. to ftnall .. the COlA, I Comml_ oomprilln, of 0,"0.1'1 &om 

Marketln" Comm.rclal and L.pl S.ctlon WII coftltltuttd to initiate thl proc ... 
or diacuilion with the R.ftnln, Companili. Draft COlA after .ndo,..",..,t of 
Director (Oft'thortrllc Markltln, and Director (Flnanet) wu forwarded to PIU 

. Rlflntn, campanIa on 30th April, 2001. ' 
(10 Th. Commltt" conv.n.d ItYI,.1 mlttinp (Includlna Dll'ICtOr IfYll mlltlnp)' 

with R.flnln, companl .. vi" IOC, HPCL and BPCL to dlRUH COlA. The 
oompany-wl .. ItllUI II u below: 
(I) lOCI Durin, ttl.lut Director IIVII mlltl", with ICC on 26th March, 2010 

lI1' .. mtnt could b. reaoh.d on m~or IHU.I. Th. draft COS" Ifter 
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Incorporattn, the a,rNd potnu hal been forwarded to JOC on 311t March. 
20 I O. It is expected that COSA Ihall be slaned loon. 

(b) BPCL: Durlna t~e lall moetina with BPCL on 8th March, 2010 I,reem.nt 
could be reached on mOlt of the points. Remainin" pointl were disculsed 
in a fun her moetina held on 20th April, 20 I O. However issues were stili not 
relolved. EtTorts are be Ina mad. to resolve remainina points and a next 
m.e1ina il beln, planned very short I)'. 

(c) HPCL: Durin, the lut meet ina with HPCL on 21 5t December. 2009 
aareement could b. reached on most of the pointl. Next meetln, with 
HPCL .hall be convened on flnaUty of the remain ina il.uel with IOC and 
BPCL. 

[Mlnl.try of Petroleum and Natural Ou 0.M.No.0·210 1 211 12008·EO 
dated 3.6.2010) 

Com .... nt. orth. Commltt" 
Th. Com mitt •• are pl.l.teI to not. thlt dnplt. much d.la)', ,«orll Ire on to 

nnlllz. the Crud. all SII. A.Nement (COSA) with the 011 marketlnl complnl .. 
Ind I.re.ment have bun r'lched on major IMUH, Th. CommlU .. d.llr. thlt the 
r.malnlnaluu •• be expedltloully re.olved lid the I.rllm.nt rormllized at the 
tlllrlie.t. F'urth~r. che Commluft desire that they .hould be apprised orthe prolnt •• 
maele in thill r"'1ard wichln three months rrom th.dlt. orprellntatlon orchil report 
10 Parliament. 

NEW DELHI; 
II June,2010 
21 JtlYstha, 1932 (5) 

V. KISHORE CHANDRA S. DEO, 
Chairman. 

Commillee on Public Undertalcings. 



APPENDIX 

MINUTES OF THE 2ND SITIING OF THE COMMmEEON PUBLIC 
UNDEKrAKINGS (20 I 0-2011) HELD ON II TH JUNE. 2010 

The Committee sat from 1200 hrs. to 1300 hrs. 

PRESENT 

Shri V. Kishore Chandra S. Dec- ChCnrman 
MEMBERS 

2 Shri Ambica Banerjee 
3 Shri Shailendra Kumar 
4 Shri Baijayant Panda 
S Shri Nama Nageswara Rao 
6 Chaudhary Lal Singh 

Lok Sabha 

7 Shri Rajiv Ranjan Singh alias Lalan SinSh 

Rajya Sabha 

8 Shri Birendra Prasad Baishya 
9 Shri Bharatkumar Raut 

10 Ms. Mabel Rebello 

SECRETARIAT 

I. Shri J. P. Sharma Jo;"t Secretary 
2. Shri Rajeev Sharma Director 
3. Shri Ravindra Garimella- Additional Director 
4. Shri Ajay Kumar Gara Additional Director 
S. Shri PaolicnJal Haokip - Under S4cretary 

2. The Committee considered the draft Ac:tion Taken Report on 'Oil and Natwal 0,. 
Corporation limited-loIS Due to Sale of Crude containins Basic Sedimentsit'd 
Water Content above the Norms' and adopted it without modification. The C~ 
authorized the Chairman to finalize the Report for presentation . 

3.··· ••• ••• 
4. The Committee then adjourned. 

GMGIPMRND-2ao7L~2010. 
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